IN THE CENTRAL ADMNINISTRATIVE TRIBUNAL HYDERABAD BENCH AT

HYDERABAD
B | .
0.A.N0. ©3 L3

Date of Order: g; ~23
Between: . /7
b
1. Divisional Fallway Menager, (r3)
Soutn Ceiutral Railway, Secunderabag,
2. Pormonent "3y Incmoctor (Zon)
S.C.Rly, Secunderabad,
3. Chieq Signal Inspector,
Signal & Telecbmmunication Department,
S.C.Rly, Secqnderabad.

.e Applic_vants‘
and .
1. fM@ancdnA\.gltzﬁzh%rd‘ﬂuj -
2. Presiding‘Officex, Labour Court,
Narayanaguda. 4.P Modaeai. .
| . Respoudents,

Fer the applicantsl Mr.N.k.Devraji, SC for Rlys.

C ew

For the Respondentgs

CORAM ‘ - _ ]

- CoTTET e v oanan OIS EUMAN
MLIT TTArT b e o - - -
AND

THE HONTBLE MR.P.T‘TiRUVENGAD:@: : MEMBEL.(ADMN) -

The Tribunal made the following Order:—

Admit _ mMae o * o

§ﬁ7 /%3‘is Suspended until further orders. .

in C.M.P.No.

Issue notice to the Lkespondent s,

Post the case on 6,9.93,

: JRe23¢°5 by (-

. - Py
I'. The bivisional Railway lanager (B.G)-S(C.Rly, Secunderabad,
2. The Permanent way Inspector (Con) s.c.Rmly. Secunderabad,
3. The Chief Signal Inspector, Signal & Tel ecommunication
Department, S.C.Rly, Secunderabad. '
+ The Presiding Officer, Labour Court, Narayanaguda, Hyderabad,
- One copy to Mr.N.R.Devraj, SC for Rlys. CaAT,Hyd, :
«» One copy to Mr., e
« One spare copy. :
-3/;\,\%
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TYPED BY COMPARED BY
CHECKED BY _ IFPROVED BY

IN THE CLDLRHL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'BLE MR.JUSTICE V.NEELADRI RAC t
VICE CHEIRMAN

aND
- LL,,i - = et O wemneTme £ ) )
AN
N THE HOMN'BLE MRLT. CHA“DRASEKHLR RELLDY
MEMBEER(J) -
IND

THE HON'BLE MR.P.T.TIRUVENGADEM :M(A)

Dated 3 é/7 /4-1993
: | o
[N
ORDEER/JUDGMENT-+-

-

— /x5 2, CAR . T
?&‘afa. S Aiddide, b.a-\ra"'—NO..

in~—

0.5.No. 6272 )3 h
/EP."AEL"NO'*F-:' W(.w slia ) -

Aamltted and lntcrlm directions
issued

Alloded |

Dispo§ed of with directions
Dismisged
Dismis ed as withdrawn

™ medt odnA FAar Aefanilt

Re jectads Ordered
No order as to cost%.
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